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effected under the prescribed pro-
cedure only in respect of unautho-
rised subletting of the allotted
accommdation, No complaint has been
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received regarding any specxﬂc case of
extravagant expenditure.

Television Programme under SITE in
Kerala

2661, SHRI C. K. CHANDRAPPAN:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state:

(a) whether the Kerala Government
approached the Centre with proposal
that _ Television programme under
SITE may be started in Kerala; and

(b) if so, the decision taken by Gov.
ernment inl the matter?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
~L. K. ADVAND): (a) Yes Sir. In
" September. 1975, the State Gov-
ernment had made the suggestion in
this behalf.

(b) On examining the technical
feasibility, it was not found possible
to do so. The position was explained
to the then Chief Minister of the
State.
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Criteria for declaring Backwarg
Districts

2664. SHRI R. D. GATTANI:
Will the Minister of INDUSTRY be
pleased to state:

(a) the criteria for declaring “back-
ward districts” in the States for enti-
tlement for subsidies and concession:

(b) whether Government are aware
that in Rajasthan some of the really
backward districts have been left out
in preference to advanced districts and
hence the really “backward districts”
(Jaisalmer, Jalore, Barmer, Pali, Na-
gaur) are nof making any progress in
the industrial field;.and

(c) whnther Government are consi-
dering to revise the criteria so that
really beckward districts are given
-preference to prosperous and advanc-
ed districts?.

THE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA): (a) to
(c). .The Planning Commission have
fixed the following criteria for identi-
tying “Backward districts” for entitle-
ment of subsxdles and concessions:

CeG) It must be an economically
and industrially backward
district which possesses the
minimum infra-structure faci-
lities essential for industrial
development.

.. 2. In order to identify the districts
falling under the aforesaid category,
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the following guidelines have been
suggested:

(i) Per capita foodgrains/com-
mercial crops production
depending on whether the dis-
trict is vredominantly a rro-
ducer of foodgrains/~ash
crops. (For inter-district
comparisons conversion rates
between foodgrains and com=
mercial crops may be ceter-
mined by the State Govern-
ment on 5 pre-determined
basis where necassary).

(ii) Ratio of population to agri-
cultural workers.

(iif) Per capita industrial output
(gross).

(iv) Number of factory employees
per lakh of population or al-
ternatively number of persons
engaged in secondary and
tertiary activities per lakh of
population.

(v) Per capita consumption of
electricity.

(vi) Length of surfaced roads in
relation to population or 1ail-

~ Wway mileage in relation to
population.

(vii) Only those districts with in-
dices well below the State
average may be selected for
suitable incentives from
financial institutions.

The above Criteria were circulated
by the Planning Commision to all the
State Governments/Union Territories
for adoption as guidelines with the
request to furnish their recommen-
dations for identifying districts as
industrially backward for purposes of
concessional finance. Out of the dis-
tricts so identified, 6 distrits/areas in
backward States and 3 districts/areas
in other States were also identified
for grant of investment subsidy.
There is no proposal to revise these
criteria for the present.
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